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21.07.2017 — C.P. No. 70 / 2017 — Madanlal Agrawal & Others. —Versus- R.P.
Warehouse & Tea Industries Ltd. & Others.

ORDER

Ld. Lawyer on behalf of the petitioner as well as Respondent Nos. 1 to 7 are

present.

The matter is under settlement both sides fairly prayed for some time prayer

Is allowed.

Fixed on 03.08.2017.

(MANORAMA KUMARI)
MEMBER (J)




